Central Administrative Tribunal
Principal B8ench, Nesw Dslhi,

0A-1701/95

AON'BLE MR, JWBTICE CHETTUR SANKARAN NAIR, CHAIR{AN
HON'BLE MR, S,P., BISWAS, MIM3R (R)

New Delhi this the 2nd day of December, 1998,

Shri K B8, XS, Sauhney,

S/o late Shri Tara Singh,

Assistant Section Civ-1,

Ministry of Defsnce,

New Delhi, cone Applicant

(through Shri R, P, (eroi - None present )

Versus

Te - . Union of Ind a
. through the Secrstary,
Ministry of Defence,
South Block,
New 2=21hi-110 011,

2, Shri B, P, Singh,
Under Secretary,fstt, (roup-I1I)
Ministry of @efence,

South Block,
New D=21hi-110 011,

3. Urder Secretary,fstt, (Group-1)
Ministry of Defence,
South Block,
New 381hi-110 011, ‘ ceoe o Raspondents

(through Shri KR, Sachdeva, advocate)

The application having been heard on 02,12, 1996 th-
Tribunal on ths same day delivered the followings

R DR
thettur Sankaran Nair (3), Chaicrman

Applicant seeks a directiopn to respondents to
fix his pay in the grade of Assistant at par with th. gay
of his junior Shri He C, Malik, The requsst was rejected

by passing an order (A-I) which Communicates no r :asgns,

W

[ea)

by him: to pass a speaking order on the raqu.st of tho

Quash A-T1 and diract first respondent or any oth:r neminst



e

Ve
§/ -2 -
‘ applicant within four months from today and conmunicato
the samz to applicant,
With the aforasaid directions, uw@ dispose of tho
original application, No costs,
NDated, the 2nd day of Pecember, 1996,
g Ucﬂ\»l(cufav‘““” ‘
Q—w—m;,ﬂ‘c
(S.P;’Hfgagga (Chettur Sankaran Mair {3}
Member (R) Chairman
.
o




